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WRITTEN ANSWLRS TO QUESTIONS
Geneva type Conference on Laos

*1501. SHRIP.K.DEO: Will the Min-
wster of EXTERNAL AFTAIRS be pleased
to refer to the reply given to Unstarred Ques-
tion No. 2076 on the 14th June, 1971 and
state the progress made so far in reconvening
the Geneva type conference on Indo-China
to consider the latest developments in Laos?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGII): The
two co-Chairmen have not come to any
agreement on  reconvening  the
Conference~
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